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Proposal by Khargone District Advi-
sory Committee of M.P. for opening
Post Offices

580. SHRI RAMESHWAR PATI-
DAR: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the District Advisory
Committee of Khargone district of
Madhya Pradesh had s3ent proposals of
opening of post offices in the district
for the approval of the Central Gov-
ernment in 1974.75, and 1975-76;

(b) whether those proposals have
not been considered so far, and

(¢) if those have been considered,
the names of the villages of the district
where pest offices arec to be opened?

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNAN-
DES): (a) The Small Savings Co-
ordination Committee, Khargone Dis-
trict in their meeting on the 27th
December 1975, requested for open-
ing of post offices at (i) Bamkhal and
(ii) Kodliya-Khedi;

(b) One proposal has been con-
sidered and the other is under
consideration;

(c) A Post Office at Bamkhal has
been opened. The proposal to open
a post office at Kodliya-Khedi is
under examination.
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Cases of embezzlement of medicines in
C.G.H.S, Dispensaries

582. DR. LAXMINARAYAN PAN-
DEYA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether a pnumber of cases of
embezzlement of medicines in the
CGHS Dispensaries in Delhi were de-
tected during emergency period; and

(b) if so, the facts and action taken
against the doctors and others in each
case?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) and (b). The Crime
Branch of Delhi Police detected cer-
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tain cases of embezzlement of medi-
cines during August, 1976, which,
inter alia, involved Pharmacists and
Dressers of some of the Dispensaries
under CG.H.S. Delhi. The Pharma-
cists and Dressers involved in these
cases have since been suspended and
the Crime Branch of Delhj Police is
investigating the case. No doctor was
involved.

Labour Unrest

583. SHRI VASANT SATHE: Will
the Minister of PARLIAMENTARY
AFFATRS AND LABOUR be pleased
to state:

(a) whether labour unrest is on in-
crease over the past two months;

(b) if so, the names of industries
affected; and

(c) the action taken/proposad to
normalise the position?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
to (c¢). The required information is
being collected and will be laid on
the Table of the Sabha in due course.
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Relaxation for Telephone connections
In Hilly Areas of Himachal Pradesh

584. SHRI DURGA CHAND: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) the number of applicationg for

telephone connections pending at pre-
sent in each Telephone Exchenge in

Himachal Pradesh and the earliest
date of an application in each Ex.
change;

(b) whether the rules for providing
telephone connections in hilly areas are
the same as those followed in the
plains; and

(c) if so. steps being taken by Gov-
ernment to rclax these rules in respect
of hilly areas with rough terrains
scattered villages?

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNAN-
DES): (a) A statement giving the
required information is enclosed 2as
Annexure.

(b) and (c). The rules for provid-
ing telephone connections are appli-
cable uniformally to all exchanges
irrespective whether they are located
in the hilly areas or in the plains.
There is no proposal under considera-
tion with the Government to relax
these rules in respect of hilly areas.

Statement

Enchange wise \Waiting List in Himachal Pradesh

SI. Name of Exchange No. of Date of the
No. Pe-ding  oldest
application  application
1 2 3 KS
-1 Simla - . . . . . . . 34 4--8-72
2 Maushobra . . . . . . . - 2 2-2-76
3 Sundernagar - . . . . . . . 2 30-12-7§
4 Solan - . . . . . . . . 3 12-5-77
s Bilaspur - . . . . . . . . 4 21-3-73
6 Chamba - + - . . .. .. 1 27-1-76






